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Bharat HMyy {Electricals, U d.

4317. Shri shK  Komar Shastri: 
Shri Xanwar Lai Gapta:
Shri Baghnvir Singh Shastri: 
Shri Bam Avtar Sharma:
Shri Prakash Vir Shastri: 
Shri Bam g iit ik  Tadat:

Will the Minister of Industrial 
Development and Company Affairs be
pleased to state:

(a) the total revenues spent in the 
maintenance of cars individually for 
General Manager, Deputy General 
Manager, Chief Engineer (Technical), 
Chief Engineer (Civil), Works Mana
ger of Heavy Power Equipment Plant 
and F.A and C.A.O. of B.H.E.L;

(b) whether it is a fact that each 
of these Officers have been allotted a 
whole-time independent car for trans
portation from city to site at a nomi
nal rate of Rs. 40 p.m.; and

(c) the average monthly number of 
miles done by each of the above cars 
as recorded m the Log-book during 
the last six months and what is the 
actual cost o f maintenance of these 
ears as against the amounts recovered 
including depreciation and cost of the 
driver and maintenance including 
taxation and insurance?

The Minister of Industrial Develop
ment and Company Affairs (Shri F. A. 
Ahmed): (a) The average total
monthly expenditure on the car allot
ted to the General Manager is Rs. 800 
and that on the ear allotted to the 
Deputy General Manager is Rs. 700. 
The other officers have not been allot
ted cars individually.

(b) No cars have been allotted 
exclusively far transportation from 
city to site, but General Manager, 
Chief Engineer (Technical), Works 
Manager and Chief Engineer (Civil)

make use of staff cars from residence 
in the city to the site and are charged 
Rs. 40 per month.

(c) The cars allotted for official use 
to the General Manager and Deputy 
General Manager run on an average 
2239 KM per month respectively. 
Cost of maintenance at these two cars' 
is given in reply to Part (a) above; 
the car used jointly by the Chief Engi
neer (Technical) and Works Manager 
runs an average of 3089 KM per 
month and the cost is Rs. 935 per 
month. The car used by the Chief 
Engineer (Civil) runs an average of 
2535 KM per month and the cost is 
Rs. 875 per month. The cost includes 
maintenance charges, depreciation, pay 
of driver, taxation, insurance etc.

Bharat Heavy Electricals Ltd., 
Hyderabad

4218. Shri Shiv Komar Shastri:
Shri Kanwar Lai Oapta:
Shri Sheopujan Shaatri:
Shri Baghubir Singh Shastri: 
8hri Bam Avtar Sharma:
Shri Bam Sewak Tadav:
Shri Prakash Vlr Shastri:

Will thc Minister of Industrial 
Development and Company Affairs be
pleased to state:

(a) whether it is a fact that local 
political leaders are influencing the 
day-to-day administration of -the 
Bharat Heavy Electricals Ltd. Hydera
bad;

(b) whether it is also a fact that the 
appointment of the Deputy General 
Manager of Hyderabad Unit of the 
Bharat Heavy Electricals was made 
on political considerations; and

(c) if not, the present appointment 
policy m the said unit?

The Minister ot Industrial Develop
ment and Company Affairs (Shri V. A . 
Ahmed): (a) No, Sir.

(b) No, Sir.
(c) Posts such as Artisans, Semi- 

ski lied workmen, technical appren
tices, typists and ministerial staff, a r»
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filled on the b u b  of selection from 
applications in response to advertise
ments in newspaper* having ifide cir
culation in Andhra Pradesh and the 
contiguous States Unskilled labour 
and other Class IV Staff are recruited 
through Employment Exchanges in 
Andhra Pradesh For all other cate
gories, recruitment is made on All- 
India basis on merit

Export of Tea
4219. Shri S. S. Kotharl: Will the 

Minister of Commerce be pleased to 
state-

(a) whethei it is a fact that tea 
exports are the only export where 
drawback of the excise duty 0"  export 
is not allowed;

(b) if so, the reasons therefor; and
(c) whether Government pr°POse to 

allow such drawback in order to 
encourage the export of tea7

The Minister of Commerce (Shri 
Dineah Singh): (a) Yes, Sir.

(b) and (c) At the point 0/  export, 
the excise dut> merges with the export 
duty, the level of which is fixed  taking 
into account any non-refundabte excise 
duty'leviable on tea So long as there 
is an export duty on tea, it is adminis
tratively convenient to fix tft® level 
of duty taking into account the excise 
duty rather than grant draw back of 
the excise duty as such It Is because 
of this that when excise duties on tea 

-rweriiYs Ynvt«»e& as a TWrt 
the Budget proposals, the export duty 
has been suitably reduced.

Lady Passenger Guide at Khurda 
Road Junction

4120. Shri Chtntamanl P*nl*rahl:
Will the Minister of Railways be 
pleased to state:

(a) whether Government are aware 
that there is no lady passenger guide 
at Khurda Road Junction to guide the 
female passengers; and

(b) if so, the steps taken 1® the 
matter?

The Minister of Railways (Shri 
C. M. Poonaeba): (a) Yes.

(b) The matter is under examina
tion.
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